
Central Administrativ/e Tribunal
Principal Bench

• •♦••ft »«•#

RiA- 36/96 in
0-A. No.21 2/89

Neu, Delhi, this ths 29th day of March, 1996

Hon'bls Shri A.U-Haridasan ,\/iGe-Cha irman (3)
Hon'ble S.hri B.K* Singh, Member (a)

Mohan Lai s/o 5h. Badal,
3/288, Abdreus Ganj,
Neu Dslhi
(By None)

Uersus

1, The Chairman,-
Central Elactricity Authority,
Seua Bhauian,R«K.Puram,.
Neu De,lhi-110 066.

2. The Director, Admn./WO/
Central electricity Authority,
Seiia Bhau'an,R-K.Puram,
Weu Delhi- 11 0 066.

,. .Applirant

»,R espondents

(By None)

ORDER (ORAL)

By Hon'bis Shri A.U.Haridasan,yinB-Chairman(3)5

None is present on behalf of the applicant eusn '•

/ on the second call and on ths last date also none appeared.

The applicant does not seem to be interested in pursuing !

the matter and therefore, ths same is dismissed in default foi
r\ '

norj-pi^psecutiona /"^ A '

(a «'J .Hari d^safl^ , '
Uic G-C^fei^rir ma n( 0) '

na.


